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Grants Commission. The Group asses-
sed the piogress made in the imple-
mentation of various training pro-
grammes, the training capacity likely
to be reached by the end of the Third
Plan and training requirements of
different types of craftsmen, craft-
instructors, supervisors, etc., required
during the Fourth Plan. The recom-
mendations of the Group will form the
basis of the proposals concerning the
training of Craftsmen to be presented
in the Fourth Plan

Grand Market, Ramakrishnapuram

4116, Shri Ram Harkh Yadav:
Will the Minister of Works, Housing
and Urban Development be pleased
to state:

(a) whether Government propose to
set up a grand market for the Gov-
ernment colony of Ramakrishnapuram,
New Delhi;

(b) it so, whether the model design
for the market has been finalised by
Government;

(c) when the work is likely to
start; and

(d) the approximate outlay on the
project?

The Minister of Works, Housing and
Urban Development (Shri Mehr Chand
Khanna): (a) and (b). Yes, a Dis-
trict Shopping Centre, as envisaged in
the Master Plan of Delhi, is proposed
to be established on the pattern of
the prize winning design with some
adjustments.

(c) and (d). After development of
the area, the plots will be auctioned
to private individuals who will con-
struct the shops according to the
design finally approved by Govern-
ment. The cost of development of
the area, which will be incurrcd by
Government initially, has not yet
been estimated. It is not possible to
say when work on development or
eonstruction will commence,
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Demands of Drainage Workers in
Trivandrum

4117, Shri Vasudevan Nair: Will the
Minister of Health and Family Plan-
ming be pleased to state:

(a) whether the drainage workers
of Trivandrum, Kerala State have
made certain representations regard-
ing gratuity, etc.;

(b) if so, the decision taken by Gov-
ernment thereon; and

(c) in case no decision has been
taken, the reasons for the delay?

The Minister of Hénlth and Family
Phanning (Dr. Sushila Nayar): (a) to
(¢). Information has been called for
from the State Government and will
be laid on the Table of the Sabha
when received.

Idikki and Sabarigirl Projects

4118. Shri Vasudevan Nair:
Shrl Warior:

Will the Minister of Irrigation and
Power be pleased to state:

(a) whether the Kerala State Elee-
tricity Board or the State Govern-
ment are receiving any foreign aid for
the Sabarigiri and Idikki Hydro-elec-
tric Projects, now under construction;

(b) if so, the nature and extent of
the aid; and

(c) whether copies of the aid agree-
ment will be laid on the Table?

The Minister of Irrigation ana@
Power (Shri Fakhruddin Ahmed):
(a) and (b), The U.S. A.LD. provid-
ed loan assistance of 20.2 millions to
meet the cost of the plant and services
required for the Sabarigiri Hydro-
electric project. In addition to that
amount, the US.A.LD, also provided
a loan of Rs. 184 millions to enable
the project to meet the local cost
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In regard to the Idikki Hydro-elec-
tric Project the Canadian Loan and
grant assistance js under negotiation
and a specific loan ggreement will be
signed as soon as negotiations are
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complete, The nature and extent of
the aid so far givéh by the Canadian
authorities for the project are as
follows:—

In mill'on § (Cenrd'en)

Year Amount of Purpote Am. unt of Turpote
loin gre1 t (under
Colombo TIlan)
1954='8 5o Tor Purchase of (i) 32 lor Engirecrii g
muin equipment. & Censuleancy
scrvices.
(i) 2-3 For Co struction
equipment
1955-66 3.0 For Purchase of

main «quif mept.

(¢c) Copies of agreements relating to
the Sabarigiri Hydro-electric project
have already been supplied to the
Parliament Library. The agreement
relating to the Idikki Hydro-electric
Project will also be supplied to the
Library after the agreement has been
finalised and executed.

Currency Reform

4119. Shri Satyanarayana: Will the
Minister of Finanoe be pleased to
state:

(a) whether Government prgpose to
reform currency as a measure to check
Inflation; and

(b) it so, in wh&t manner?

The Minister of Finance (Shri
Sachindra Chaudhuri): (a) No, Sir.

(b) Does not arise.
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